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MR. SPEAKER: Shri Yerrannaidu, please take your seat.
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MR. SPEAKER: Nothing should go on record please.
(Interruptions) &€, *
MR. SPEAKER: What is this? One can raise the matter. But how can it be by so many at a time?
...(Interruptions)
MR. SPEAKER: Yes, he has agreed.
...(Interruptions)
MR. SPEAKER: Nothing should go on record.

(Interruptions) &€, *

* Not recorded
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(At this stage, Shri Saiduzzama and some other hon. Members came

and stood on the floor near the Table.)

MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, "MR. SPEAKER: Please go to your seats.
...(Interruptions)
MR. SPEAKER: Please go to your seats. How can | speak? You are not allowing the Chair to speak. What is this?
...(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, *
MR. SPEAKER: The House stands adjourned to meet again at 2.00 P.M.
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The Lok Sabha then adjourned till Fourteen of the Clock.
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MR. SPEAKER: Now, we will take up Matters under Rule 377.
...(Interruptions)
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SHRI BASU DEB ACHARIA (BANKURA): Sir, | have given a notice under Rule 184. ...(Interruptions)
MR. SPEAKER: Sometimes, you should hear the Chair also as to what the Chair is telling.
...(Interruptions)
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MR. SPEAKER: Shri Madan Lal Khurana, it was decided that at 4 o' clock, the Minister of Home Affairs is going to
make a statement.
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